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(b) Pendina final ttisrosal of the 
writ petition/appeal in the High Courts of 
Karnataka and Gujarat, the F.C.I. have 
issued instructions for implementing the 
oourts decisions in re·1ard to pa)moot or 
H.R,A. 

Piecing of Haidla unit of Hindustan 
FertJJizer Corporation under Rashtrlya 

Chemicals and Fertilizers 

199. SHRI R.P. DAS : Will the 
Minister of AGRICUl.,TURB be pleased to 
state: · 

(a) whether it is a fact lha t the Haldia 
unit of the Hindustan Fertilizer Corpora-
tion is proposed to be placed under 
Rashtriya Chemicals and Fertilizers; 

(b) whether a task force comprising of 
experts was sent to Haldia to look into the 
technical problems; and 

(c) if so, the recommendations of the 
tas,C force ? 

THE MINISTER OF STATE IN.THE 
DEPARTMENT OF FERTILIZERS tSHRI 
K. NATW AR SINGH) : (a) ~o, Sir. There 
is no such proposal nnder consideration of 
Government at present; 

(b) In order to Identify the constraints 
and recommended solutions for expeditious 
commissioning of the Haldia p1ant. a Task 
Force was constituted. 

(c) The Task Poree reviewed the pro-
1rcss of comrnissioning of the 8a1dia plant 
and made recommendations from time to 
time regarding the specific technical 
pro bl ems face J during commission ina. 
Tney made various recommt,ndations of a 
long.,term and short-term oature. Some of 
the major recommendations made by tho 
task Force are given below : 

(i) The Task Poree recommended 
that the capacity of the oil,fired 
burncn should be increased to 
make available adequate steam 
for the plant. 

(ii) In view or tho problems faced In 
rcaard to the oxy1cn comprtuor1, 

Writtin An.rw,rs 312 

the Task Force 1 also recommend-
ed that a spare reciprocatina 
01yaeo ccmpressor should be 
available for the plant. 

Safety norms In Industrial Units 

200. SHRI R.P. DAS : Will the 
Minister of LABOUR be pleascid to ~tate 
the steps so far taken by Government 
after the Bhopal tragedy against those 
industrial units which did not conform to 
the industrial safety norms? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : Government has directed alJ 
the State . Governments to identify a11 
factories which carry on danaerous manu· 
facturing processes and take appropriate 
rne~sures under tbe Act for enforcin1 
strictly the safety standards in those units. 
The State Governments have constituted 
Task forces/Expert Committees to ao into 
this aspect. The State Governments have 
aJso been advised to carry ouf l 00 per cent 
inspection of al) such iodu strial units 
where hazardous processes exist. 

Crop Insaranee Scheme for paddy 
production 

201. SHRI I. RAMA RAI : Will the 
Minister of AGRICULTURE be pleased to 
state : 

(a) Whether io view of· the fact that 
paddy cultivation in the coun~ry is not 
profitabJe, Go\'ernment propose to extend 
Croi:, Insurance Scheme to paddy arowioa 
States ; and 

(b) Measures taken to improve the Jot 
of the paddy farmers especially by saving 
the crop from various diseases . and pe111 
like Green Leaf Hopper etc. 1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGR1CULTURB 
AND COOPERATION (SURI YOGEN· 
DRA MAKW ANA) : (a) The Compreben· 
sive Crop Insurance Scheme which is beina 
implemented in the country f1 om Kharif 
1985 aeaaon covers paddy in addition to 
the other crops namely; wheat. millets, 
pulaca and ollaceda; 
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(b) Various measures have been/are 
being taken by the Government to save 
the paddy crop from various diseases and 
pests like Green Leaf Hopper etc. The 
Government of India is organising regular 
pest surveillance and monitoring on paddy 
crop both during Kharif and rabi seasons 
in collaboration with the ICAR and he 
major paddy growing States. Concerned 

· authoritJes are apprised of the pest situa· 
tion for organising timely and need.based 
control measures. 

In the event of any significant pest 
deveJopmcnt, the States Departments 
organise control campaigns and mobilise 
the farmers through various ·mass media 
and extension ~gencies for t::ikingup control 
measures. In the campaigns, technical 
know·how, men and material are also 
provided by the State De_partment of Agri .. 
culture and field stations of the Central 
Directorate of Plant Protection, Quarantine 
and Stora.ge. 

Io the case of ep1dem ics, financial 
assistance is also provided to meet the 
requirement of the pest control operations. 

Se ttlng up of a Rural Technology 
Centre 

202. SBRI HARI KRISHNA 
SHASTRI : Will the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether there i~ a propo,al to set 
up a rural technology centre for eacn 
district in the eountry to pass on the bene. 

· fits of tecbooloaical advancement to the 
developmental agencies in the districts; and 

(b) if 10. details of funds s~t apart for 
the same and when the centres will be 

· set up? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP· 
MBNT (SHRI CHANDULAL CHANDRA· 
KAR): ('1) and (b) A new scheme titled 
'Composite Rural Trainio1 · & Technolo1Y 
Ceotres' has bc~n iocluded io the 7th Five 
Year Plan. An outllaY of Rs. 20 croros 

· baa been provided for this scheme 'in the 
'ltb Plan and RI. 2.s c.roroa for the 1car 

• 

1985·86. The details of the scheme are 
beina worked out. 

Special grant for Development of 
Satna City, MadJlya Pradesh 

203. SHRI AZIZ QURESHI : Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether he is aware that thousands 
of people come to city e1f Satna in Madhya 
Pradesh, including fore:gners, who wish to 
visit Khajurabo, Cbhtrakot aod Matbar 
etc; 

(b) if so, whether there is any proposal 
to drive any special grant for the dcveJop-
ment of the cily of Satoa in Madhya 
Pradesh under the scheme to develop 
small and medium lO\YDS in the country .; 
and 

(c) if so, the details thereof and if not 
the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) to (~) Yes 
Sir, the &tate Government have recommen-
ded inclusion of Khajuraho town under the 
IDSMT scheme at an estimated project 
cost of Rs. 79.47 Jakhs since it is the maio 
p1ace of tourist attraction. Under the 
scheme the Central contribution will be 
of about 40 lakbs has aJrcady been released 
for the development ot this town from out 
of the Central "Government share. No 
proposal for inclusion of Satna under 
IDSMT programme was received from the 
State Government. 

Site workers or construction companie1 

204. SHRI ANIL BASU : Will the 
Minister of LABOUR be pleased to state : 

(a) wllether Government have acy 
scheme regardina the site workers of cons-
truction companies both in public and 
private sector who move alonawith lb• 
company from site to aite for decades; 

(b) if so, details or the said aobome: 

• An amount of Rs. 23.00 Jakbs, 




